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volunteer forces that are being raised in 
tbe form of guerilla troops in the occupied 
Kashmir ate under the control of the defe­
nce iorces of Pakistan: secondly, whether 
any Chinese experts are giving them 
training and, thirdly, whether recent in­
creased violations of the cease-fire line in 
Kashmir have any link with the raising 
of these volunteer forces in the occupied 
Kashmir.

SHRI VIDYA CHARAN SHUKLA; 
They keep up a pi 'tence of some kind of 
separation from Pakistan as far as occupied 
Kashmir is concerned. These forces are 
supposed to be under the President of 
Pakistan occupied Kashmir. As the House 
Knows, they have raised certain forces, 
like, Al-Mujahida and Al-Bakrs and they 
have been trained in various forms of 
subversive activities, espionage, infiltration, 
etc. But as far as the violations that the 
bon. Member referred to  are concerned, 
they were indulged in by regular Pakistani 
army units. At preeant, I  do not have 
any information about these para-military 
forces in Pakistan having engaged in this 
kind of violations.

SHRI SAMAR OUHA : Whether the 
Chinese experts are giving them training.

SHRI VIDYA CHARAN SHUKLA: 
For this, he will have to ask a separate 
Question.
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MR. SPEAKER: This has nothing to 
do with this question.

Redaction in Air Fare between Calcutta 
aad Dacca

+
•907. SHRI M. M. JOSEPH :

SHRI N1HAR LASKAR :

Will the Minister of TOURISM AND 
CIVIL AVIATION be pleased to state :

(a) whether Bangladesh Biman had 
approached the Indian Airlines for making 
a joint representation to the International 
Air Travel Association for reduction in 
air fare by the two airlines between 
Calcutta and Dacca; and

(b) if so, the outcome thereof?

THE MINISTER TOURISM AND 
CIVIL AVIATION (DR. KARAN 
SINOH): (a) No, Sir.

(b) Does not arise.
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MR. SPEAKER : It is not relevant. 
I Am forty, this is out of place.

SHRI JYOTIRMOY BOSU: You 
know much better than what I do about 
the miserable performance of the Indian 
Airlines. Many times you have also 
suffered, Sir. What is the use of trying to 
hide their skeletons?

MR. SPEAKER: Please ask your 
question.

SHRI JYOTIRMOY BOSU : May I 
ask the hon. Minister whether the Bangla­
desh airfares are lower as compared with 
our internal airfares?

DR. KARAN SINGH: With regard to 
the fare between Bangladesh and India, 
the fare charged on that route is Rs. U2I- 
both by Indian Airlines and by Bangladesh 
Biman.

SHRI JYOTIRMOY BOSU: My
question was whether, for similar distance, 
Bangladesh, within their country, charges 
much lower fares than what the Indian 
Airlines charges. The performance of the 
Indian Air Lines has been miserable.

DR. KARAN SINGH: That is an 
e itnoly different question.

MR.SPEAKER: The main question 
relates to joint reptesenUition to the 
International Air Travel Association for 
reduction in airfare. When some other 
question comes about comparative figures 
between the two countries, the hon. Mem­
ber can ask that question.

SHRI R. BALAKRISHNA PILLAI: 
May I know whether there is any proposal 
to reduce the Hut of Indian Airlines?

MR. SPEAKER: How does it arise 
out of this question?

Next question.

Mobilisation of Noa-Ioflatiooary 
Resources

*908. SHRI NAWAL KISHORB 
SINHA : Will the Minister of FINANCE 
be pleased to state the steps taken to mobi­
lise non* inflationary resources for finan* 
cing the Fourth Five Year Plan ?

THE MINISTER OF FINANCE 
(SHRI YESHWANTRAO CHAVAN) : 
The steps taken to mobilise non-infla- 
tionary resources for financing the Fourth 
Five Year Plan include additional 
resource mobilisation by the Centre 
and the States, improved collection 
of tax and non-tax receipts, economies m 
non-Plan expenditure, stimulation of 
private savings and increased drawings on 
such savings for financing the public sector 
Plan.

SHRI NAWAL KISHORE SINHA : 
May I know whether the Planning Comm­
ission, m its mid-terra appraisd, have 
indicated that maximum utilisation of the 
installed capacity m priority sector should 
be ensured so that non-inflat lonary reso­
urces may be found for financing the 
Fourth Plan.

THE MINISTER OF STATE IN THE 
MINISTRY OF PLANNING (SHRI 
MOHAN DHARIA) : It is true, we have 
insisted that we should bring all idle capa­
city m the country under proper use and 
lor better pio»luction so that this pressure 
does not cont> u% and non-inflationary 
resources are available to« ptan projects.

SHRI NAWAL KISHORE S1NI1A : 
Is it a fact that apart from the direct 
regulatory devices which the bon. Finance 
Minister has pointed out, the planning 
Commission said that the overall financial 
plans cannot succeed unless maximum 
utilisation of the insulted capacity is 
ensured ? What is being done in that 
direction ?




